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Mapiuinstary of Printing MhohMaes ia
T,

*984. Shri Atsen Das:
Skt K. P. Siagh Dee:

Will the Minister of Industrial De-
velopment ang Company Affai®y be
pleased to -stater

(a) whether it is g fact that HM.T.
will be manufacturing printing press
machines in India;

(b) whether this production will
be with the collaboration of some
foreign firms;

(c) if so, whether agreemen: has

been reached in ths regard;

(dy whether such a plant will be
located 2 Madhya Pradesh; and

(e} 1if s0, the locatien thereof”

The Minister of Industrisl Deve-
lopment and Company Affalrs (Shri
F. A. Ahmed): (a) In order to diver-
sity their production range and aiso
utibise their present idle capacity, the
Company propose to manufacture
prining machinery mn one of their
existing ynits,

(b) Yes Sir

(c) Negoliations
ducted

{d) and (e) Do not arise.

Manwfacture of Rolling Mil Rolls
in BLE.C., Ranchi

4§65. Shry Virendirakumar Shah:
Will the Minister of Indmstrial De-
volopment and Oompany Affairy be
pleased to gstate:

(a) whether it ia a fact that while
the Heavy; Emgineering Corporation,
Ranchi has started production of
volling mill rolls, for the supply of
which the steel re-Rolling Mills in
India had hitherto (o depend ex-
clugively on the imports from UK,
Germany, Jepan and USSR. the
‘prices of indigenous rolling mill-rolls
tre more than double the ci.f. price
of the imported roils including the
impott dety:;

are being con- .,
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() it 90, the remsoms for the ex-
:wmmu indigenous pro-
ucts;

(c) the steps taken to reduce their
prices so that the Indigenous pro-
ducts take thejr rightful position as
proper import substitutes without
causing & spurt in the cost of pro-
duction of the finished items produec-
ed by the re-roiling mulls? .

The Minister of Industrial Develop-
menat and Company Affairs (Shri
P. A, Ahmed): (a) to (¢). The infor-
mation, is being collected and will be
laid on the Table of the House,

Export Policy of Art Silk Fabrics

*866. Shri Yajna Dait gharma: Will
the Minister of Commerce be pleased
to state

(a) whether ;t is a fact that due to
the abohtion of the export of art sitk
fabrics following devaluation the art
silk industry has been completely
ruined;

(b) whether delinking the imports
from exports hag ruined the export
market for rayon synthetic fabrics, as
the export of Synthetic fatricg was
largely nurtured by import entitle-
ment;

(c) whether it 1s also a fact that
the import licenceg issued to S.T.C. are
also lying unutilized and thus the io-
dustry is starving; and

(d) the steps taken to help and
rehabijlitate the art silk :ndustry?

The Minister of OCewmerce (Bhet
Dinesh Siagh): (a) and (b). Presum.
ably the Hon'ble Member s
to the withdrawal of the impart en-
titlement scheme for
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tain old or develop new markets, It
is. however, not considered worth-
while to encourage the export of tab-
rics which can be sold abroad only at
& huge loss

(c) and (d). No, Sir. Orders have
been placed and imports wil mate-
nalise soon, Local production coupled
with 1mports 1s expected to make it
possible for production in the artificial
silk weaving industry to be maintain-
ed at a reasonable level

Dismantling of sarrow-gauge Rallway
Lines

*387. Shrl C. C. Desai: Wil the
Minister of Rallways be pleaged to
state:

(a) whether Government have re-
ceived any letter from the Central
Gujarat Chamber of Commerce dated
ibe 7th June, 1967 representing agsanst
the proposed dismantlng of Duhe)-
Samni gection;

(b) whether ;t 15 also 2 fact *hat
Government are contemplating tg di*-
mantle the narrow-gauge or metre-
giuge railway hines mn Gujarat such
as Nadiad-Bhadran and Nadiad-Kapa-
dvanj narrow-gauge sections, and

(c) if so, the names of the narrow-
gauge lines proposed to be dismantied
and the reasons therefor?

The Minister of Raliwayqy (Shri C.
M. Peotiachs): (a) Yes. Sir.

(b) ang (c). At present theie 1s ro
proposal to close the Dahej-S8amni,
Nadiad-Bhadran. or Nadiad-Kapad-
van) pavrow gauge sections A reviow,
however, of the working of the N. G.
railway liney on the Western Railway
(including the gections mrentioned
above) hag been undertakepn recently
to find out the justification for their
retentioniclosure or conversion to
wider gauge of one or more of thees
N.G. lines. Any decision regarding the
closure of any of these N G. sections
which are working at a loms will be
taken only after tge review hag beent
completed, and all the facts taken
into eonsiderstion and all concerned
have been consulied
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Tooi-cum-Pendown Strike in HEQ.
Ranohi

“868. shri P, K. Ghosh:
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Shri X. N. Pandey:
Shys Valmiki Choudhary:
Will the Minister 7f Industrial De-
velspunent and Company Affain be
pleased o Mate
(a) whether 16.000 employees of
the Heavy Engineering Corporation,
Ranch; Went on tool-cum-pendown
strike from the Sth June, 1887;

{b) it so, their grievances; and

(¢) the sction Govermment propose
to take in order 10 bring ar end to
the strike and alsg ¢o establish good
relstions with the employees®

The Minister of Industrin! Dovelep-
mont and Affatry (5302 ¥ A.





